
Reports of Commission on Agrleultural 
COl" .ad Prices on Prlee Poliey for Crops 

3183. SHal BHOLA NATH SEN': 
Will the Minister of AORlCULTURB 
AND RURAL DBVBLOPMENT be 
pI eased to state : 

(a) whether Government bave received 
reports of the Commisaion on Agricultural 
Costs and Prices on the price polic;y for 
paddy, pulses' oilsee-ds, raw jute and 
auaarcane for the current financial year; 

(b) if so, the details of the reports 
aod rcx;ommeodatioDs of the Com-
mission; 

(c) what is Government's reaction io 
the matter; and 

(d) steps taken/proposed to be taken 
in this relard ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND· 
RAKAR): (a) to (d) The Commission 
for Alricultural Costs and Prices has sub-
mitted its Reports on (i) Price Policy . for 
Kharif Crops covering Paddy, Kbarjf 
Coarse Cereals, Kbarif Pulses, Kharif 
Oilseed! ; (ii) Price Policy for Sugarcane ; 
and (iii) Price Policy for Raw Jute for 
1985.86 season, The Oovernment have 
announced the· statutory minimum price 
of raw jute for the basic variety of w-s 
Grade in Assam at Rs~ 2.1 S per quin-
tal for 1985·86 season as recommended 
by the Commission. The recommendations 
of tbe Commission in respect of otber 
kharif crops and sugarcane are under con .. 
siderltion of the Government. 

FlsIaing Project Report on GopaJpur Fish-
inl Harbour in· Orissa 

3184. SHRI K. PRADHANI: Will 
tho Minister of AGRICULTURB AND 
RURAL DEVELOPMBNT be pleased 
to .tate : 

(a) wh~ther Central Institute of 
Coastal Bngineerina for Fishery. Banga. 
lore ha~ completed and submitted the 
project r aport OD Gopalpur IshiDI . barbour 
la Ori ... ; 

(b) if 80, its broad features thereof 
and bow 1001 it. will take to start work OD 
the project and capital out Jay i.Dvolved; 
and 

(c) if not, tbe time by which the 
Report is likely to be submitted '1 

THE MINISTER OF STATE IN THB 
DEPARTMFNT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) Yes Sir, in July 1985. 

Cb) and (c) The project envisages a 
total investment of Rs. 1247.87 lakhs. 
The fishing barbour is designed for acc6m-
rnodating 100 ftlihiDI veslI eTs of 10m and 
20 fishing vessels of 1.5 m. It is estimated 
that 5320 tonres of fish and t 180 tonnes 
of crutaccana would be landed after com-
pletion of the project. 

The project report has been received 
recently in July, 1985. 

Settlnl up of FeI Godowns at Parappana. 
ngadi 

3186. SHRI M. RAMACHAND. 
RAN: Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) the extent of investment on the 
foodgrain storag e godown at Tikkoti in 
Calicut District, Kerala and its tota 1 
storase capacity; and 

(b) whether Government have taken 
a final decision regarding the setting up 
of a Food Corporation of India god Own 
at Parappananaadi in M~lpppuram diS-
trict of Kerala ? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH) : (8) The Food Corporation of 
India is constructing a godown of 40,000 
tonnes capacity at Tikkoti in CaJicut Dis-
trsct KeraJa l at an estimated cost of about 
RI. 3.4 crores. 

(b) No such proposal is under conli-
deration of the Corporation at present. 

PraWb Proctuc tion 

3187. SHRI S.,KRISHNA KUMAR: 
Will the Minister of AGRICULTURB 
AND RURAL DPVELOPMENT be 
plult4"O .tate·1 
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(a) the annual production or prawns 
in the countay from tbe sea and inland 
brackiah water for tbe lalt five years ; 

(b) tbe area coyered by brackish 
water prawn culture; and 

(e) measures taken for production and 
distribution of prawn seed? 

'tHE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP. 
MENT (SHRI CHANDULAL CHAND-
RAKAR) : (a) to (c) Information is being 
coJlected from the States and shaH be 
placed on the table of the Sabha. 

Mechanisation of Boats for Fishermen 

3188. SHRI N. DENNIS: WiJl the 
Minister of AGRICULTURE AND RU. 
RAL DEVELOPMENT be pleased to 
state: 

(a) whether there is any proposa] to 
help traditional fishermen to mechanise 
their traditional boats and catamarans; 
and 

(b) if so, the steps taken in this 
regard '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL DEVELOPMENT (SliRI CH-\N. 
DULAL CHANDRAKAR) : (a> and (b) 
There is no specific proposaJ with the 
,Central Government in this re8ard. 
However, traditional fisherm.:n arc assis-
ted by the States/Union Territories 
throuah Schemes of subsidy and lOan for 
mochanisation. A Central Sector Scheme 
for Introduction of Improved B,cach 
Landini Craft and UparadatJon of Small 
Scale Sector is also being implemented. 
Proarammes of National Cooperative 
Dev,lopment Corporation for Fisheries 
also cover mechanised boats and motori-
aatioD of traditional fishina craft throuah 
·sUpply of Outboard motors. Subsidy 
available under lnterated Rura) Develop. 
ment Pl'oaramme i8 a]so being utilised 
by States for mechanisation of traditional 
oraft. 

laaport or Aar.leultural Produtfl 

3189. SHRI PRAKASH CHANDRA: 
Will the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased to 
state : 

(a) the oames of· the A.ricultural 
Products and lllC quantity of each of the. 
imported durinl the yoar 1983.84; and 

(b) the pl:rchase price of each pro-
duct and the rat. at which it is bejDa 
sold? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVBLO~ 
MENT(SHRJ CHANDULAL CHANDRA. 
KAR) : (a> Imports of selected essential 
agricultural commodities durin. tbe year 
1983·84 areaiven below: 

Item ---
Wheat 

Rice 

Vegetable oils, 

Quantity : In "000 tonnos 
Value: Rs. in crores 

Quantity Value ---------_ --
2142.3 507.12 

328.1 80.00 
1001.3 540.98 

fixed (edible oil) 

(b) The information is being collected 
and will be laid on the TabJe of tbe 
House. 

Annual Construction of DweJlln, UnJts by 
DDA 

3190. SHRI SATYENDRANA&AYAN 
SINHA: Will tbe Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether DDA has deCided to 
buiJd 1,00,000 dweJJjn, units in a year a. 
reported in the Statesman of 12 Juno, 
1985 ; 

(b) jf so, whether it has tho reSOurces 
to do 80 within a bud,etary allocation of 
Rs. 169 crotes; 

(c) whother itl orpnisatfonaJ structure 
and. land availability aro COmmensurate 
with tbis tar(let of "C~i.ve~Dt. aDd 




